[ 5 February, 2024 ]

belong to OBC. This number stands at 7 per cent in the case of SCs and a mere 1.5
per cent in the case of STs. Quite surprisingly, the University Grants Commission has
recently issued draft guidelines de-reserving the vacancies meant for SC, ST and
OBC candidates in higher educational institutions and opening up them for General
Category. This is very much unconstitutional and unwarranted. The guidelines clearly
state that the ban on de-reservation of reserved vacancies in direct recruitment might
be lifted in exceptional cases. | really do not understand what exceptional cases are
prevailing now for the UGC to take such an unconstitutional step.

Sir, | draw vyour kind attention to the Central Educational Institutions
(Reservation Teachers’ Cadre) Act, 2019, which clearly prohibits de-reservation. The
general procedure that is being followed throughout India not only in respect of
educational institutions but even in respect of other Government bodies and non-
Government bodies is that if unfilled quota positions in the case of SCs, STs and
OBCs are not filled or are unfilled, they are re-advertised and then special recruitment
drives are carried out till the suitable candidates are identified and, when the suitable
candidates are identified, these vacancies will be filled. This procedure will go on and
there is no occasion and there is no reason why this should be de-reserved.

Sir, my sincere appeal to the Government is to prevent UGC from
implementing such draft guidelines that erode the constitutional rights and protections
which have been conferred on SCs, STs and OBCs in the case of reservation.

| urge the Government to ensure that the vacant positions reserved for the
OBCs, SCs and STs are expeditiously filed and concerted effort be made in this
regard. Thank you very much, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member, Shri V. Vijayasai Reddy: Shri A.A.
Rahim (Kerala), Shri Ram Chander Jangra (Haryana), Shri Sandosh Kumar P
(Kerala), Shri M. Shanmugam (Tamil Nadu), Dr. John Brittas (Kerala), Dr. Fauzia
Khan (Maharashtra), Shrimati Vandana Chavan (Maharashtra), Dr. Santanu Sen
(West Bengal), Dr. Amar Patnaik (Odisha) and Shri Saket Gokhale (West Bengal).

Now Shri Ajay Pratap Singh, ‘Demand to include Kol Tribe in Particularly
Vulnerable Tribal Groups (PVTG).’

Demand to include Kol tribe in Particularly Vulnerable Tribal Groups (PVTG)
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st SuuTafa: The following hon. Members associated themselves with the Zero
Hour mention raised by the hon. Member, Shri Ajay Pratap Singh: Shri Deepak
Prakash (Jharkhand), Dr. Santanu Sen (West Bengal) and Dr. Amar Patnaik
(Odisha).

Now Shri Iranna Kadadi, “Need for Amendment in MPLADS guidelines.” Shri
lranna Kadadi; not present. Then, Shri Muzibulla Khan, “Demand to Increase the
supply of fertilizers to Odisha.”

Demand to increase the supply of Fertilizers to Odisha
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